CENTRAL ADMINISTRATIVE TRIBUNAL
ERNAKULAM BENCH

_ 0A Ne,455/98
Monday the 23rd day ef March 1998

CORAM

HON'BLE MR A,V,HARIDASAN, VICE CHAIRMAN
HON'BLE MR S.K. GHOSAL, ADMINISTRATIVE (MEMBER

Ramakrishnan C,
Alankket Heuse
Olavakkode P,O. eeoApplicant
(By advocate Mr TK Devarajan)
Versus

1 The Postmaster

0lavakkode Head Pest Office

Olavakkede.
2. The Senier Supdt, of Past Offices

Palakkad Divisien

Palakkad.,
3. The Pestmaster General

Northern Regien Kezhikeds

Kezhikede, .. sRespondents

(By advecats Mr Varghese P, Thomas)

The applicatien havine been heard on 23.3,1998, the
Tribunal en the same day delivered the fsllowing:

ORDER

HON'BLE MR A.V,HARIDASAN, VICE CHAIRMAN

Applicant who has applied for the pest of Extra Depart-
mental Messenger, 0Olavakkode P.0. apprehends that his candi-
dature may net be considered by the 1st resﬁmndent for the
reason that his name has not been spensored by the empleyment
exchange, Houwever, the applicant claims that he has registered
his name with the employment exchange and has worked in the
same capacity'For different perieds and is presently working
as ED Messenger at Olavakkode Head Pest Office. The applicant
has, therefore,gsgiled this applicatien for a direction to
the first respaﬁaent to consider his candidature also in the
ansuiﬁg selectien for the said pest, sven if his name has

not been sponsered by the employment exchange.

"



2, UWhen the applicatien came up fer heéring teday,
learned counsel fer the reépendents stated that in view

of the Supreme Ceurt ruling in Excise Supdt,, Malkapatnam,

Krishna Dist., A.P., Vs, KBN Visueswara Rao & Others,
reported in 1996 (6) SCC 216, the respondents weuld
consider the candidature of the applicant also in the

ensuing selection precess for appeintment to the pest ef

Extra Departmental Messenger, Olavakkede P.0., in accerdance

with rules, even if his name is net sponsored by the

emplayment exchange,

3. In‘the light ef uwhat is stated abeve, and as
agreeditm by the learned cmunsel for the applicant,
the application is disposed of with a directien te the
first reap@ndeht”t@ consider the candidature of the
applicant also in the selectimh te be held shertly far
appointment to the pest of Extra Departmental Messenger,
Dlavakkode P.0. in accordance with rules, even if his
name is not spensered by the empleyment exchange,

No eorder as to costs.

Dated the 23rd March 1998,

(A.V,.FARIDASAN)
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